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•CoqwoporatfoR stamp in honour of 
International,Women’s Year

6337.  SHRI  INDRAJIT  GUPTA: 
Will the Minister of COMMUNICA­
TIONS be pleased to state:

(a) whether Government have decided 
to  issue  a  special  commemoration 
stamp in  1975 in honour of “Inter­
national Women’s Year” which is being 
observed throughout the world at the 
call of the UNO;  and

(b) if so, by when the stamp is ex­
pected to be issued?

THE MINISTER OF COMMUNICA­
TIONS  (DR.  SHANKER  DAYAL 
SHARMA): '(a) and (b) A postage 
Stamp to commemorate “International 
Women's Year" has already been issued 
on 16-2-1975.

Increase in Student Unrest

6338. SHRI P. GANGADEB:

SHRI  PURUSHOTTAM  KA- 
KODKAR:

Will the Minister ol HOME AFFAIRS 
be pleased to state:

(a) whether student unrest is on the 
increase  in  various  parts of  the 
country;

(b) if so, whether it is going to have 
its impact on law and order situation;

(c) whether  Government  have 
thought of any measures in this con­
nection ; and

(d) if so, the broad features thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  HOME  AFFAIRS. 
DEPARTMENT OF PERSONNEL & 
ADMINISTRATIVE  REFORM  AND 
DEPARTMENT  OF  PARLIAMEN­
TARY AFFAIRS (SHRI OM MEHTA):
(a)  to (d) According to information 
available, agitations by students showed 
an increase in certain parts of the 
country in 1974. This had an impact in 
some cases on the general law and 
order situation. Every possible effort is 
made by Government and educational 
authorities to  redress the  genuine 
grievances of students. Vigilance is also 
maintained by law and order agencies.

National Sector

6339.  SHRI  SHANKERRAO  SA­
VANT: Will the Minister ol INDUS­
TRY AND CIVIL SUPPLIES be pleas­
ed to state:

(a) whether Government have now 
decided to nurse a new sector known as 
the national sector;

(b) if so, its broad features; and

(c) names of concerns presently in­
cluded in this category and their capa­
cities ?

THE MINISTER OF INDUSTRY AND 
CIVIL SUPPLIES (SHRI T. A. PAI): 
(a> to (c) Government’s policy regard­
ing public subscription in the public 
sector undertakings is derived from the 
Industrial Policy Resolution, 1956. In 
appropriate cases, the Central and State 
Governments have taken equity partici­
pation either directly or through their 
corporations with private parties. Each 
proposal for establishing a joint sector 
unit will have to be judged and decided 
on its merits in the light of Govern­
ment’s social and economic objectives. 
In all the different kinds o£ joint sector 
units, the Government will ensure tor 
itself an effective role in guiding poli­
cies, management and operations, the 
actual pattern and mode being decided 
as appropriate in each case.
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